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Jater-State Organisation for Daeolty 
Mena.ee I Shri Barish ChaDcIra 

Mathur: 
Shri Kachhavaiya: 
Shri Maheswar Naik: 
Shri YashpaI Siagh: 

2262. Shri Kapur Singh: I Shrl Naraslmha Reddy: 
Shrl Mahananda: 
Shri Surendra Pal SinJ'h: 

I Shri P. Vellkatasabbalah: 
l Shri Sidheshwar Prasad: 

Will the Minister of Home Mairs be 
pleased to state: 

(a) whether inter-State organisation 
10 meet the dacoity menace in Madhya 
Pradesh, Rajasthan and Uttar Pradesh 
is proposed; 

(b) the lessons of a similar organisa-
tion set up earlier; and 

(e) the nature of Central assistance 
In the matter? 

The Mlnlster of State in the Minis-
try of Home Affairs (Shri Hajaraavis): 
(a) No such proposal is under consi-
deration at present. 

(b) A joint Command of the Police 
Forces of U.P., Rajasthan and Madhya 
Bharat, was crpated in 1953 and lasted 
upto the beginning of 1958. This 
Command succe<>ded in liquidating a 
number of dRcoit gangs. It re\..-om-
mended the establishment of new 

police stations and outposts, and laid 
the basis for qui.ck transmission of 
information between the three States. 
The arrangements made are still con-
tinuing although there is now no Joint 
Command. 

(c) Does not arise. 

SpeeIaJ Pay lor HudUng Cash in 
Delhi Schools 

r Shri Bade: 
2262. J Shri Kachha~aiya: 

1 Shri Y. D. Smgh: 
L 8hrI BrIj RaJ SlDrh: 

Will the Minister of Education be 
pleased to refer to the reply given to 
Starred Question No. 875 on the 18th 
May, 1962 and state: 

(a) whether any decision nas since 
been taken on the question of grant-
ing special pay to Upper Division 
Clerks working in Government and 
Government-aided Higher Secondary 
Schools under Directorate of Educa-
tion, Delhi for handling cash; 

(b) if so, the details thereof; and 

(e) if not, when a decision is likely 
to be taken? 

The Minister of Education (Dr. K. L. 
Sbrimall): (a) to (c). The question 
has since been examined carefully, but 
it has not been found feasible to grant 
Specisl Pay for handling;:ash to 
Upper Division Clerks employed in 
Government and Government aided 
Higher Secondary Schools in Delhi. 

Complaints against Pollce 

2263. Shri Barish Chandra Mathur: 
Will the Minister' of Home Atrairs be 
pleased to state: 

(a) the number, nature and dispoool 
of complaints against the Police under 
Central control during 1961 and 1962; 
and 

(b) what arrangements exist for 
ensuring that complaints against tlla 
Police are effectively dealt with? 




